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1
C

anara Bank
08-10-2023

    1,40,34,24,099 
 1,40,34,24,099 Term

 Loans, 
W

orking C
apital, 

O
ther 

borrow
ings

  1,40,34,24,099 
  1,40,34,24,099 

N
o

75.03%
                  -   

                  -   
                      -   

                        -   
 - 

2
Bank of Baroda

08-10-2023
       47,12,20,188 

    46,70,41,217 Term
 Loans, 

W
orking C

apital, 
O

ther 
borrow

ings

     46,70,41,217 
     46,70,41,217 

N
o

24.97%
                  -   

                  -   
                      -              41,78,971 Interest 

adm
itted upto 

C
IR

P date.

1,87,46,44,287
    

1,87,04,65,316
 

1,87,04,65,316
  

1,87,04,65,316
  

100.00%
-

                
-

                
-

                    
41,78,971
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C

-
-

-
-

                      -   
-

-
                       -   

N
o

0.00%
-

-
                      -   

-
-

                         -   
                      -   

                       -   
0.00%

                  -   
                  -   

                      -   
                        -   
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Annexure - 2
List of U

nsecured Financial C
reditors as on 30-N

ov-23

Total

Annexure - 1 
List of Secured Financial C

reditors as on 30-N
ov-23
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